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(b) Yes Bir, except for one mune of
sach company.

(c) The information is being collected
and will be laid on the Table of the
House later.

(d) The audit of the remaining two
mines 1s in progress and will be com-
pleted shortly.

Aoccounty of Companies

6652 PROF. F. G. MAVALANKAR'
Will the Minister of ENERGY be
pleased to state,

(a) whether it is a fact that an
assurance was given by the Govern-
ment in the Houses of Parliament that
any delayg in publishing regular
accounts as required under the Com~
panies Act on the part of the coel
mining companies would be excused
and/ or condoned; and

(b) it so, details thereof and rea-
song thereto?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (b). The information will be laid
on the Table of the House
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Amalgamation of Sick Units with
Sound oneg

6655. SHRI S. R. DAMANI: Will the
Minister of INDUSTRY be pleased to
refer to the reply given to Unitarred





